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FTAT. 1270(3).—Fva T TR, TS TATAN ATAIH, 1956 (1956 FT 48) Fif 9T<T 3 & G
(F) BT T&T ARRAT AT TN Fd g0, A= &1 T A=t § 7 AFAfEe, ST v a7 # vwarad
ATHAT-TITET gTe-FH1E UaHH-Falog HIST & (e 578.380 & fFHT 658.564 T * @S & Hae §
Sh TEE AN & A0 (FTET FA/AL A FT a9, 3AMR), AT, TaE 3T T g 3h
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EPAPLEIES Greenfield Highway T AHATL
¥ Praft 613.4 & sy e 1 FAEA ST
658.564 T AT | BT g

o ot auar-FEr
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[%T. . 34012/ A/Panipat-Gorakhpur /2025-26]
g FHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1270(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km.
578.380 to Km. 658.564 of High-Speed access-controlled Corridor of proposed Shamli-Gorakhpur for building
(widening /four-laning, etc.), maintenance, management and operation in the State of UTTAR PRADESH

SCHEDULE
Land acquisition for Shamli - Gorakhpur High-Speed access-controlled Corridor in the state
of UTTAR PRADESH
SI.  CALA Stretch State  District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 ADM, Greenfield UTTAR SIDDHARTH Bansi 1 Mithwal Kalan
Siddhar Highway PRADESH NAGAR Ttwa 1 Duvaayal Panday
th KM 613.4 . . .
Nagar TO KM Domariyaganj 1 Harna Khuri
658.564 2 Sirsia
3 Dhoorhra May Parsadi Khas
4 Hooliyapur
5 Bhararia

[F. No. 34012/ A/Panipat-Gorakhpur /2025-26]
SHAIKH AMINKHAN, Director
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